
BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI 

Miscellaneous Application No.15/2025 

 In  

Original Application No.270/2024 

IN THE MATTER OF: 

Anil Kumar                                            ....Applicants 

Versus 

State of Haryana    .....Respondents  

 

I N D E X 

S. 

No. 

Particulars Pg. 

No. 

1. Reply by way of affidavit on behalf of Haryana 

State Pollution Control Board& District 

Magistrate, Bhiwaniin compliance of order dated 

31.01.2025. 

1-4 

 

 

Filed By: 

Date: 23.04.2025 

 

Rahul Khurana, Advocate 

Counsel for Respondent No.2 

09811894060 

rkhuranalegal@gmail.com 
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Pod j DY SPEED POST ASJEMAL, 
ie BEFORE, THE NATIONAL GREEN TRIBUNAL, NEW DECI 

MLA. No, 15/2025 ) 
~~ “Th — - o! 

Original Application No, 270/2024 
To Anil Kumar Vs State of HWaryana & Ors. 

I, State of Haryana 
Through Secretray, Department of Environment, Govemment of Naryana, 
“nvironment and Forest, Directorate of Environment & Climate Change, 
laryana, Bay No. 55-58, 2nd Floor, Paryatan Bhawan, Sector-2, Vanchkula-134109 
Email: tonzchd-mefGnic in’ environment@@hry.nic.in  ...( RESPONDENT NON) 

Haryana State Pollution Control Board 
Through its Member Secretary, 
C-I1, Sector.6, Panchkula, Haryana = 134109, Haryana 
Email: hspeb@bry nic.in/ hqhspeb@hspeb.org.in 

hspebho@gmail.com/ hspebrojr@gmail.com ene (RESPONDENT NO.2) 

. District Magistrate, Bhiwani, 
Mini Secretariat, Bhiwani 
Email: debhw@hry.nic itv a: 

Haryana 

SebhiwaniL@ynail.com of RESPONDENT NO.3) 

- M/s G.G. Enterprises, 
(Project Proponent) 
Ninan, Nathuwas Road, Paluwas, Bhiwani so( RESPONDENT NO.4) 

SOTICE 

Whereas the above titled Application was listed before the Hon'ble Tribunal on 
31.01.2025 (copy of order & application are enclosed), when the Tribunal inter-alia passed the 

. following order (reproduced relevant extracts only):- 
Av “9. In view of the observations made in the report of the Joint Committee, we consider 

it necessary to have response of (1) State of Haryana through Secretary, Departinent of 
Environment, Government of Haryana, (2) ISPCB, (3) District Magistrate, Bhiwani, 

6 qt” Haryana and (4) the Project Proponent- M/s GG. Enterprises, Ninan, Nathuwas Koad, 
o= ya) 5 Paluwas, Bhiwani, who are impleaded as respondents No. J to 4. 

© aw 10. The Registry is directed to prepare and attach memo of partles to the miscellaneous 
“A application and issue notices to respondents No. 1 to 4 requiring them tu Sile their 

reply/response at least three days before the date of hearing fixed. 
= N UL, Notice be served on Project Proponent- M/s G.G. Enterprises, through the District 
=e “oh. Magistrate, Bhiwani and for this purpose notice lssued to the Project Proponent be sent 

, to the District Magistrare, Bhiwant by E-mail for getting service of the sume effectedon 

itand sending his report in this regard . 

12. List on 01.04.2025 for further consideration. e 

. Now, take further notice that the above matter will be listed for further consideration 

peti he Hon'ble Yribunal on 01.04.2025, at Faridkot House, Copernicus Marg, New Delhi- 

NOL though physical hearing (with hybrid option), when you may appear before the Hon’ble 
Staal either ia person or by a pleader duly instructed, and file reply/response, as per 

vec s of the Hon'ble Tribunal vide Order dated 31.01.2025. 
poe ke further notice that in default of your appearance on the date above mentiuned, the 
3. lication will be heard and determined in your absence. oo . 
said App” ‘er my hand and the sca! of this Hon'ble Tribunal, on this 10" February, 2025. 
4. ay “por Orders, Cause Lists & other information, please visit our website 

Note: 
oo ey - pie tbrenyl vow LY yi; ‘2 rye yee fariialados \ ol q w 

a “a9 [ 

Oo ete Nee NOT 

ae 
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4/23/25, 5:04 PM Gmail - NGT Notice through DM, Bhiwani 

aa | Gmail Regional Officer, HSPCB, Bhiwani <hspcebrojr@gmail.com> 

NGT Notice through DM, Bhiwani 
2 messages 

Bhiwani Region, HSPCB <hspcbrojr@gmail.com> Tue, Mar 18, 2025 at 11:04 AM 
To: ppcp@ggenterprises.co.in 

Thanx & Regards, 

Regional Officer 

Bhiwani Region 
TaAOT Tae A TEA HI Aly sas a Vl at We a Ht! 

ana GGEnterprisis. pdf 
7355K 

ppcp@ggenterprises.co.in <ppcp@ggenterprises.co.in> Tue, Mar 18, 2025 at 11:15 AM 
To: "Bhiwani Region, HSPCB" <hspcbrojr@gmail.com> 

On 18-03-2025 11:04 am, Bhiwani Region, HSPCB wrote: 

Thanx & Regards,Regional Officer 

Bhiwani Region 

FOTN Tae A ASAT 

HL] AS 3saVA a et at 

fe af AL | 

Resp. Sir, 

We have received the notice. 

Thanks & Regards 

https://mail.google.com/mail/u/O/? ik=07413708d5&view=pt&search=all &permthid=thread-a:r-443029999267531 91 92&simpl=msg-a:r-62050677447831... 1/1
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